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THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI): (a) Yes, Sir.

(b) The General Irsurance Ser-
vices Integration Committee (Math- 
rani Committee) submitted in all seven 
reports which included reports on 
categorisation of officers lor Top, 
Senior middle management and mid-* 
die management levels, criteria for- 
absorption and guidelines for seniority 
of officers and other staff in the Gen* 
eral Insurance Industry, The recom-
mendations of the Committee pertain-
ing to categorisation of posts, pay 
scales and other terms and conditions 
of the supervisory, clerical and sub-
ordinate staff as well as officers were 
laid on the Table of the House in reply 
to Unstarred Question No, 4815 on 
14/12/1973.

(c) Rs. 10,14,949 (subject to audit).

(d) and (e). The Central Government 
has framed a scheme regarding cate-
gorisation of posts, pay scales and 
other terms and conditions of service 
of the supervisor}. cWicul and sub-
ordinate staff, undei section 1(5(1 )(g) 
of the Oonera! I-KniM've Business 
(Nationalisation) Act, 1971'. This 
Scheme was notified in official gazette 
on 27-5-1P74. WhiV m framing the 
Scheme the recommendations of ths 
Mathrani Committee were kept in 
view, but after negotiations with the 
statT it become necessary to modify 
the Committee's recommendations on 
certain matters. The framing ef 3 
scheme for other employees namely 
officers and Development staff Is under* 
consideration,

Recommendations regarding cate-
gorisation of officers were treated as 
provisional, pending review by Com-, 
niittcje, suo motu or on receipt of re-
presentations from affected officers, 
Certain changes in the lists of officers 
for Top and Senior Middle Manage, 
ment level posts recommended by the 
reviewing Committee have been ap>, 
^oved by the GIC Boani.

Textile Policy

2620. SHRI R. S, PANDEY: Will th 
Minister of COMMERCE be pleased 1 
state:

(a) whether the President of In-
ternational Federation of Cotton and 
Allied Textile Industries has urged 
Government to radically and realis-
tically revise its textile policy in 
respect of investment returns, qua-
lity classification and supply of cotton; 
and

(b) if so. the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE. 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): (a)
No, Sir.

(h) D o /v ?e.

Meeting of Indo-YugosUvla Joint 
Committee

362] SHRI M. KATHAMUTHU: Will 
the Minister of COMMERCE be pleas-
ed to stale.

(a) whether there was a meeting 
of the Indo-Yugoslavia Joint Com-
mittee recently; and

(b) if so, the subjects discussed and 
the outcome thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): (a) 
and (b). Yes Sir. The nmth sessior of 
the Indo-Yugaslav Joint Committee 
u ,is held Hi New Delhi from February 
10th to 15th. 1975. The two sides dis-
cusser! matters relating to expansion 
and dncisification of trade, industrial 
cooperation in India, in Yugoslavia 
and m third countries as well as other 
issues m the field of mutual economil 
relations.

Several items having potential in 
Yugoslav market were identified e.g., 
automobile ancillaries, tyre and tubes, 
steel slabs, pig iron ctc. Possibilities 
for collaboration in the industrial field 
m Incua and in Yugoslavia were dis-
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cus�d. It was felt that there are 
prospects for joint ventures in third 
.countries specially in consultancy, 
civil engineering works and in supply 
of equipment, It was agreed that a 
Sub-Committee on Banking and Fin
ancial Cooperation be set up to consider 
measures for increasing mutual con
sultation and cooperation between the 
respective governments, tlieir Central 
Banks, Commercial Banks and other 
financial institutions, 
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